How to apply license for exporters?

Step 1: Refer to How to apply for license/registration manual on https://foscos.fssai.gov.in/

Step 2: Click on License/Registration and Apply for License/Registration on the yellow Menu box.

@ Track Application @ Know Your Officer e FBO Search @ How to Apply @ Application Processing @ License Kit

Enter Application Reference No.

Enter Application Reference No.

Enter Captcha Code

Enter Captcha Code

576406 e

-3
Apply n s Renewals Fee is same Food Consumer
License/Registration i as of new License and
Fee: Rs.100 to 7500 per s s Registration. Can be
year Rs.100 for Registration applied as early as 180
days prior to expiry
date

Step 3: Click on Apply for License/Registration on the Red Box.
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Step 4: Select the State and Read the Note before proceeding.

Select Kind of Business

Select the state where premises is located for which License /Registration will be obtained.  Selsct State r

Mote: Each location will be issued separate licznse (except transporter where one license will be issuad for all vehicle of a single transporter/ business). In case FBO is operating in more than one state, he has to cbtain one
additional Central License for Head office/ registerzd office and separate license for each location as per Capacity/Turnover (Statef Central License)

A Food Business Operator (FBO)'s premise shall have only one FS5AI License or Registration on which any number of kind of businesses (KoB) can be endorsed.




Step 5: Read the Group Heads of Kind of Business and select Exporters under Manufacturer.

. Central Gowt.
Manufacturer Trade/Retail Food Services Agencies Head Office

_.1

If manufscturing/pracessing Dairy products, Vesetable Oil, Meat Praducts, Novel Foad products and all food processing units including repackers.

Dairy units

[+]

Vegetable oil and processing units

Slaughtering units

Meat processing units

Food or Health Supplements and Nutraceuticals etc.

General Manufacturing

Proprietary Food

Non-specified food and food ingredients

Substances Added to Food

[+]

Radiation Processing of Food

[+]

100 % Export Oriented units

[+]

Exporter - Manufacturer (3

Claar Selactad KOB=

[+]

Step 6: Under Exporters there are three types of kind of business.

Kind of Business

Central License

State License

Registration

100 % Export Oriented
units

100 % Export Oriented
Units

Not Applicable

Not Applicable

Exporter -
Manufacturer

Only Exports

Not Applicable

Not Applicable




Step 7: Fill in all the mandatory fields as shown in Form B. Please fill the communication details with
caution as all the communication made by the authority will be done to the mentioned contact details

viz Mobile No. or Email Id etc. Fill GST/PAN/CIN in the relevant fields as applicable to your
firm/company.

View Eligibility

After assessment of kind of Business(s) selected and inputs provided, you are eligiblz for:

5MNo Kind of Business License Category
1 Exporters - 100 % Export Oriented units Central Licenze
Click here to apply for Central License for all businesses
& Premises Detail st Product Selection L5 Communication Details I Required Document ¥ Payments
Name of Company/Organization® EXPORTERS
Address of Premises for which license is being applied
Add < Stan aralz
e ADDRESS = farzl= v
District * ¥ottayam - Pincode * —
GST Mo.(If any)
PAM Mo.(If any)
CIN No.{If any)
& Premises Detail & Product Selection 5 Communication Details 8 Required Document ¥ Payments

Premises Address: ADDRESS, Kottayam, Kerala, 555555 Company Name: EXPORTERS

Kind of Business License Category Eligibility

Exporters - 100 % Export Orientad units Central Licenss 100 % Export Oriented Units

100 % Export Oriented units (-]
5L.No |Export Unit Type|Product Category Name of Food Item(s) (Quantity Unit Per day/Per annum Scope of Product Supply Action
1 Dziry Unit 10- Eggs 2nd egg products NAME & T Per Annum Diomestic & Exports Delate
Gelact ¥ | ||3zlzct Food Category v -Selact- v Par Day T Only Export ¥ Save & Add
Other Detail

Prev-lc'us m




& Premises Detail

Premises Address: ADDRESS, Kottayam, Ke

&l Product selection

55 communication Details

I Required Document T Payments

company Name: EXPORTERS

Kind of Business

License Category

Eligibility

Exporters - 100 % Export Oriented units

Central License

100 % Export Oriented Units

Registered Address

Address *

District *

Correspondence Address

naddress *

District *

Contact Information

Telephone Mo

Mobile Mo *

Name *

Telephone Mo

Email *

State *

Pincode *

FoSTaC Certificate Mo,

Person responsible for complying with condition
im FORM IX as per F55 Regulations, 2011)

Name *

Telephone Mo

ADDRESS

Kotmayam

ADDRESS

Kotmayam

NAME

a@fcom

Kerala

©o5000

of License[The person musk be same as mentioned

NAME

Email *
a@ficom
State Kerala ¥
Fincods *
223000
Photo Id Mo *
555555555444
Head Office/Registered Office License Details{If Applicable)
Licenss Ma.
add
Food Safety Mitra Details{If Applicable]
F5M NO.
Add
Period for which license reguired
Select Year * 3 v |

Total Application fee: Rs. 22500

State *

kersla v
Pincode *
555555
£ame 33 Registered Address ™ Yes U No
-
state kersla v
Pincode =
555555
Fax -
Email *
qualification *
QUJALIFICATION
Mobile Mo *
Address *
ADDRESS
District * Malappuram v
Photo Id Card oter 1D v
Photo i Mo *
555555555444
Same as persan incharge for operations ' Yes W No
Qualification *
QUALIFICATION
Mobile Mo *
Address *
ADDRESS
District * Malappuram v
Photo 1d card vater 1o v




Step 8: Upload the relevant set of documents.

& Premises Detail &a Product Selection

Premises Address: ADDRESS, Kottayam, Kerala, 555555

{3 Communication Details

B Required Document

Company Name: EXPORTERS

T Payments

Kind of Business

License Category

Eligibility

Exporters - 100 % Export Oriented units

Central License

100 % Export Oriented Units

S.No.

w

10

Document Description

Upload Production unit photograph

Blueprint/iayout plan of the processing unit showing the dimensions in
metres/square metras and operation-wise area allocation|mandatory for
manufacturing and processing units only)

List of Directors/Partners/Proprietor/Exscutive Members of Society/Trust
with full address and contact details

Name and List of Equipments and Machinery along with the number,
installed capacity and horse power used{mandatory for manufacturing

and processing units only)

Anazlysis report [Chemical & Bacteriological) of water to be used as
ingradient in food from a recognized/ public health laboratory to confirm
the potable {mandatory only for manufacturing and processing units

only}

Photo I.D and addrass proof issusd by Government authority of
Proprietor/Partner/Director(s)/Authorised Signatory.

Proof of possession of premisas. (Salz deed/ Rent agreement/ Electricity
bill, etc.)

Partnership Dead/Self Declaration for Proprietorship/Memorandum &
Articies of Association towards the constitution of the firm

Form IX: Nomination of Persons by 2 Company alongwith the Board

Resolution|Not required in cas= of Propristorship firm). Click here to

Download in English | Click hera to Download in Hindi

Ministry of Commerce Certificate for 100% £0U

Other Document

Sl. No.

Document Description

Select

/We declare that —

| do hereby solemnly affirm and declare that all information and particulars furnishad here by me are true and corract to the best of my knowladge.

|/We have read,understood 2nd shall abide zl| provisions of FSS Act,2005 2nd Rules, Regulations mads therain and orders issued from time to time applicable to declzred food business.
I/W= have food safety plan to ensure that articles of food mentioned in form satisfy the requi
Our facility shall comply with the general hygiens and sanitary requirements as mentionsd in the Schedule 4 of the 7SS [Licensing 2nd Registration of Food Businesses) Regulations, 2011

|/We shall abide with 2ll conditions of License.

Submission Type

Mandatory

Mandatory

Mandatory

Mandatory

Mandatory

Mandatory

Mandatory

Mandsatory

® Mandatory

Not applicable

Mandatory

Upload Document(s) (Max File Size:2MB, Type:pdf jpeg.ipg.png) View Mandztory Documents

Choose File \ No file chosen

Upload

Choose File \ No file chosen

Upload

Choose File \ No file chosen

Upload

Choose File \ No file chosen

Upload

Choose File \ No file chosen

Upload

Choose File \ No file chosen

Upload

Choose File \ No file chosen

Upload

Choose File \ No file chosen

Upload

Choose File \ No file chosen

Upload

Choose File \ No file chosen

Upload

Upload Document(s) (Max File Size:2MB, Type:pdf jpeg,ipg.png)

‘ Choose File J No file chosen

Upload

ments of FSS Act 2006 and Rules and Regulations made thersunder.

Expectad capacity of the businass is to the best of my knowledze. |/We will modify our License as and when our eligibility in the mentioned criteriz for License changes.

| will be responsible for Parmissions/No Objection Cartificates from other Govt. bodies whersvar raguirad.

View Mandatory Documents



Step 9: Pay the fee with available modes and apply.

: Premises Detail bl Product Selecton L Communication Details [ | Required Document = Payments
Premises Address: ADDRESS, Kottayam, Kerala, 555555 Company Mame: EXPORTERS
Kind of Business License Category Eligibility
Exporters - 100 % Export Oriented units Central Licenss 100 % Export Oriented Units

Total Ameount: Rs. 22500

PayUBiz PayGov CitrusPay

Preview Application

Step 10: After completing the payment, a receipt will be generated with a 17-digit reference number
which can be used for future reference.



Application Receipt

Food Safety and Standards
Authority of Ind’a Ssdi

Reference No @ 12002031047483040 Date : 03-02-2020
Name of Company/Organization : EXPORTERS

Premises Address : ADDRESS, Kottayam, Kerala-555555

Kind of Business : 100 % Export Oriented units

Category of License : Central License[Kerala] [New License]

Fee Paid : Rs 22500 (3 Year(s))

Note: FSSAl doesn't contact zpplicants over telephone for License/Registration. Queries ralating to License/Registration arz only rzised online. Licensa
related complaints may be reportad 2t helpdesk - 18001102100 and licensing @fsszi.gov.in.

View/Print Licensz Application

Print Cancel




Step 11: User can track the status of application through the Homepage i.e.
https://foscos.fssai.gov.in/
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Standardized Food Products ()\ Eligibility of your food business ()\

View all FSSAI Standardized Products Clubbing of variants of products View all Eligibility Criteria Details

@ Track Application @ Know Your Officer e FBO Search @ How to Apply @ Application Processing @ License Kit

Enter Application Reference No.

Enter Application Reference No.

Enter Captcha Code
597705 e

Submit



